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WTCE TR & HATOAT (TAT HAT9 Y ArEw) g ard g g wifa i sndw s sfdgemnd
Statutory Orders and Notifications Issued by the Ministries of the Government of India
(Other than the Ministry of Defence)
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MINISTRY OF FINANCE
(Department of Financial Services)
New Delhi, the 23rd November, 2020

8.0. 1026.—In exercise of the powers conferred by section 4 of the Insurance Regulatory and
Development Authority Act, 1999 (41 of 1999), the Central Government hereby appoints Ms S. N. Rajeswari,
Chairman and Managing Director, Oriental Insurance Company Limited as Whole-Time Member (Distribution)
in the [nsurance Regulatory and Development Authority of India, on a consolidated pay package of four lakh
rupees per month (without facility of house and car), initially for a period of three years, with effect from the
date of assumption of charge of the post, or till attaining the age of sixty-two years, or until further orders,
whichever is the earliest.

[F. No. R-1601 1/01/2019-[ns.1]
ANSHUMAN SHARMA, Director




